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BHAGAAN SI NGH & ORS. C APPELLANT (S)

VERSUS

STATE OF M P. RESPONDENT ( S)
(Wth office report)

Date :03/10/2001 This appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE ASHOK BHAN
For Appellant (s) M. Goodwi |l Indeevar, Adv.
For Respondent (s) M. Uma Nath Singh, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
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Li st after four weeks.
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Sarita (Radha Rani Bhatia) @@
Court Master @@
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